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Suze Canal taking the Cape of Good
Hope route, is likely to adversely
affect the already serious food situa-
tion in the country;

(b) if 8o, how far the food supplies
are likely to be delayed; and

(c¢) the steps taken to avoid any
serious dislocation in supply arrange-
ments?

The Minister of Btate in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) to (c). Atten-
tion ig invited to the Statement
made by the Minister of Food
and Agrniculture and supplemen-
tary questions answered thereon in
the Lok Sabha on 9-8-1967 regard-
ing delay in the arrival of foodgrain
vessels consequent on the closure of
the Suez Canal

—

12.16 hrs.

RE: CALLING ATTENTION NOTICE
(Query)

Mr, S8peaker: Now we will take up

the Calling Attention Notice.  shri
Yashpal Singh.
Bhri Surendranath Dwivedy

(Kendrapara): Before you take up the
Calling Attention Notice, may I point
out that there 15 a serious develop-
ment in China in regard to our Em-
bassy about which you have admitted
a Calling Attention Notice. It 15 an
urgent matter.

Mr. Speaker: 1 know. ] entiwrely
agree that it is a very urgent and
important matter. That ig why I have
admitteq it immediately. It came this
morning and I admutted jt immedia-
tely. Anything admitted today will
come up only tomorrow. But, it the
hon. Minister wants to make a state-
ment today jtself, I will be very happy.

Shri A. B. Vajpaye (Balrampur):
The Minister should be directed to
make & statement,

Mr, Bpeaker: The Minister ot parlis-
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ter and let the House know. Anyway,
this evening we have 8 one-hour
debate, of course, on a separate sub-
ject. So, this can be taken up tomo-
rrow. But if the Minister wants to
make it earlier, I would welcome it.

The Minister of Parllamentary
Affairs and Commnnications (Dr, Ram
Subhag Singh): The Minister ig in the
Rajya Sabha, now. So, if you wil
permit Sir, the statement can be made
at 5 P. M. today or tomorrow morning
after the question hour,

Mr, Speaker: At 5 P. M. today we
have got another debate.

Dr. Ram Subhag Singh: Then 430
p.m. will be all right.

CALLING ATTENTION TO
MATTERS OF URGENT PURBLIC
IMPORTANCE

(1) CHARGES LEVELLED BY Drrury CHmr
Mmvister oF Wesr BENGAL AcAINAT
Urnion MrnisTer or HoME Arrams

t oo fey  (TETEE) R
nfesrada a weea & fasafafus
fqag #r WX 7 A Ad1 W1 sqUA
faetrar ¢ &YX w14AT F3a71 7 fF a7 om
I ¥ UF q4ae7 §

‘qfgmdl aniw ¥ IUHEd aal
st =g ag ¥ AdT
qT F U WY fE IR
gfggrfray & afemw ams
g & faat amad
¥ ¥ feu swamar

The Minister of Home Affairs (Shri
Y. B. Chavan); Mr, Speaker, 8ir, 1
have seen press reports of a statement
made by Shn Jyoti Basu, Deputy
Chief Minister, West Bengal, on 4th
June, 1967, on this subject. I had
received notices from the Lok Sabha
Secretariat under rule 197 of the Rules
of Procedure and Conduct of Business
regrading this matter,

Shri Hem Barus (Mangaldal): Bir,



